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FOR APPLICANTS(S) Adv. :
¥

Mr. B. Chatterjee

Mr. H. GhoshFOR RESPONDENTS(S) Adv.:

f

Order of Tlie Tribunal'No'.c;; oi'The Registry
H

Heard id. counsel for both sides. i.

i*.
Ld. counsel for the respondents submits that a speaking order 

has been issued in this matter.

1

; Since speaking order has been issued in this matter, contempt 

| proceedings are dropped.

’ discharged.

Notices issued, if any, are
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(BIDISHA BANERJEH) 
MEMBER tJ)

(DR. NANDITA CHATTERJEE) 
MEMBERiA)
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